Papers laid [11 December, 2019] on the table 5

under sub-section (4) of Section 35 and sub-section (3) of Section 36 of
the Airports Economic Regulatory Authority Act, 2008.

[Placed in Library. See No. L.T. 1434/17/19]

(i) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 28 of the Airports Authority of India Act, 1994:-

(@ Twenty-fourth Annual Report and Accounts of the Airports
Authority of India (AAI), New Delhi, for the year 2018-19, together
with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1104/17/19]
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(@ Sixty-first Annual Report and Accounts of the NMDC Ltd., Hyderabad,
for the year 2018-19, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India
thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1169/17/19]

Reports and Accounts (2018-19) of various Corporation, Sansthan and Sangh and
related papers
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() A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:-

(@ Forty-sixth Annual Report and Accounts of the Artificial Limbs
Manufacturing Corporation of India (ALIMCO), Kanpur, for the year
2018-19, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India
thereon.



